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DELHI VIDHAN SABHA
LIST OF BUSINESS

Wednesday, December 31, 1997/Pausha 10, 1919 (saka)

2,00 P.M,

QUEST I ONS

Questions as entered in separate list to be asked and
answers given.

PAPERS LAID ON THE TABLE OF THE HOUSE

Shri Rajendra Gupta, Minister of Law, Judicial & Legislative
Affairs to lay on the table of the House a copy of the

Delhi Members of Legislative Assembly (Removal of
Disqualification Act, 1997 (Delhi Act No., 6 of 1997),

SPECIAL MENTIONS ( RULE 287 )

Matters to be raised by Members as given in separate list,

CALLING ATTENTION

Shri Alok Kumar to call the attention of Chief Minister
on the inconvenience caused to public due to lack of
staff against sanctioned posts in Grade 3 & 4 in Delhi.

LEGISLATIVE PROPOSALS
CONSIDERATION AND PASSING OF BILL

Dr. Harsh Vardhan, Minister of Health to move that
"The Delhi Tibbia College (Take Over) Bill, 1997" be
taken into consideration,

ALSO to move that the Bill be passed.

SHORT DURATION DISCUSSION

Shri Jag Parvesh Chandra :
Shri Deep Chand Bandhu 3
Shri Jai Kishan

to raise the Short Duration Discussion on the sorry State of
Affairs in the Government Hospitals in Delhi Resulting in the
sufferings of the People.,”

P.N. GUPTA
SECRETARY



